MR. CHAIRMAN: This is the first time that we are giving opportunity to
more than one Member from each party. Whoever has sent his name has
been allowed to speak because this is a solemn thing and the country is
totally shocked. But this should not be taken as a precedent that
henceforth also we would do it.

SHRI N. K. P. SALVE (Maharashtra): We hope there will be ng more
such killings!

MR. CHAIRMAN: No. Even if kilings are there, the determination
should be there and not merely the thing that we speak for the sake of
speaking. Already, thirty Members have spoken today. Members from all
the parties have spoken. The Prime Minister will respond to it on Monday,
at 12 o" clock.

We adjourn for one hour. After that, we will take up Private Members'
Resolutions. Now, | adjourn the House.

The House then adjourned for lunch at three minutes past two ~lock.,

The House re-assembled after lunch at seven minutes pa

clock,

THE VICE- CHAIRMAN (SHRI SURESH PACHOURI)

PRIVATE MEMBERS' BUSINESS RESOLU
Measures To Control Population Grow

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI):
up a resolution by Shri Sirigireddy.
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SHRI RAMA MUNI REDDY SIRIGIREDDY (Andhra Pradesh) : Sir, | move
the following Resolution: --

"Having regard to the fact that-

(i) th'e population of our country has reached an alarming
number crossing one billion mark in May, 2000;

i) - the increasing population is the root cause of poverty,
< unemployment, corruption, crime and social unrest;

(i) due to increased population, the results of development
have not reached the common people; and

(iv) alt the measures taken to check the population during the
last 50 years have not vielded the desired results,

this House urges upon the Government to take immediate steps
such as giving incentives to the people having small family; making
small family norm compuisory for the people's representatives and
employees; evolving a consensus with political parties and religious
groups on making small family norms compulsoty for all and
starting a mass movement involving various government agencies
and NGO's to spread the-message about the necessity of small
family to the masses.’

India is the first country in the world to take up the population control
programme. This programme was started in 1952, and since our country
was the first country to start this programme, it should have remained as an
ideal country in regard to population control and family weltare programmes.
But our country has miserably failed in achieving the targeted resuits and we
have not been able to stop the population growth. For implementing the
family welfare and family planning programmes, the kind of dedication and
devotion that is required by the implementing agencies is lacking. Our
officers and leaders have not been able to give a proper direction to this.
As a resuit of all this, our country today has remained as the second largest
populated country in the worid. The family planning programmes have been
full of various loopholes and shortcomings due to which the people have not
been enlightened about the family planning programmes. India, today, has
got 100 crore people; that means one biliion people. Mr. Vice-Chairman,
Sir, in the next 50 years, we will go ahead of China and will become the
targest populated country in the world. Whatever measures we may take,
this situation cannot be. stopped under any circumstances.. Do we feel
happy about having a one billion population? | am sure, doubt we are not.

226



[4 August, 2000] RAJYA SABHA

Every year, 17 million people are being added to the population of the
country,

By this, the demand on our resources, housing, clothing, health and
education facilities is increasing day by day and these resources are
becoming scarce. Mr. Vice-Chairman, Sir, due to this, whatever
"achievements we are making in the economic, educational and technological
fields are being sidetracked and we are not able to make better use of the
achievements we are making in all the other fields. We have to feel very
sad about this kind of situation prevailing in the country. It was stated that
in the First Five Year Plan that for achieving economic growth, we have to
check the growth of population. In the Second Five Year Plan, it was felt
that the growth of population was much more than the expected level and it
was likely to continue for a longer period. Therefoere, in the succeeding
Five-Year Pians, the small family norm has been considered as the
foundation for development. In-spite of eight Five-Year Plans and five
decades of planning, we have not been able to reduce the growth of
population. The main reason for this is the lower allocation of funds for the
family planning programmes. According to the report of the World Bank
given in 1993, among the developing countries, India is one of the countries
spending the lowest amount on family planning programmes. Even the
aliocated amount is not being spent adequately and properly. Therefore,
the Government has to seriously consider increasing the allocation for family
welfare programmes. Government should also plug the loopholes’ to ensure
proper and adequate utilisation of the funds granted. Mr. Vice-Chairman,
Sir, Government has totally failed in bringing awareness among the people
and enlightening them about the necessity of the family welfare
programmes. As everyone is awafe, ours is a lraditional and custom-
oriented , society where old customs are given more prominence and
importance. Among most of the families, even today, there is a strong
desire for at least one son; if not two. We have not been able to change
this custom. Due to this, the fertility rate is still hovering around 3.5 per
cent. It is unfortunate that after 50 years of our incessant effort, we have
not been able to reduce the fertility rate, whereas many other developing
nations have taken around 15 years only for bringing about this much
change. In 1983, the National Health Policy was prepared. According to
the Nationatl Health Policy; the fertility rate in our country was to come down
to 2.1 per cent by the year 2000, But in achieving this, our Ministry of
Health and Family Welfare and all the programmes that have been adopted
havé totally failed. | am constrained to note that according to the Registrar
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General of India, we will be able to achieve this fertility rate only in 2006.
But many experts feel that this may not be pessible even by then. We have
not even reached the most important and most difficult objective that is,
adoption of the one child norm by the people. For taking up that concept,
first of all, we have to eradicaie the custom and the feeling among the
‘people that they should have minimum of two sons. Thereafter, we have
also to eradicate and remove the feeling among the people of having at
jeast one son. After crossing these twoO steps, we will be able to take the
small family norm to the people and convince them about it. | have come
to know that recently the Nationaf Population Commission has also
recommended the introduction of the two-child norm.

| strongly urge upon the Government to seriously consider the
implementation of the 'small family' norm and even the ‘one child' norm.
According to the famous scientist, Dr. Swaminathan, adopting a holistic
approach is the only way to stop the population growth. | also agree with
his view. According to him, 'lIt should be the right of every child to have all
the basic necessities, to have a healthy life, education and nutritious food."
These are the basic requirements that are needed.

Because of the incentives that have been incorporated in our family
planning programmes, we have not been able to bring awareness among
the people. Had we considered -- instead of incentives -- providing literacy,
education, sconomic safety, social empowerment, etc., we could have
achievad the desired growth in the family planning programmes.
Development should be linked with reproductive health because population,
poverty, production and consumption are all inter-linked. Therefore, we
have to achieve a lot in the economic and educational sectors so that the
results of that achievement will have this impact on the implementation of
- family welfare programmes. We are backward even in the health sector.
Even though our country has a very wide and large health network system,
sufficient medical facilities are not available to the people, and majority of
the population do not get even the minimum medical facllities. According to
the estimates of the World Health Organisation, five beds have to be there
for every one thousand population. But, in our country, the situation is the
other way round. It is between 2 and 2.06 beds in the cities, and in the
villages, it is much lower. The doctor ratio is also very bad in our country.
According to the’ staternents made here, in this House, there is one doctor
for nearly 30,000 people. There is one doctor for every 15,000 - 20,000
people in States ke Andtwa Pradesh, Madhya Pradesh and Uttar Pradesh;
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same is the case with beds. In fdct, majority of the villages in our country
do not have any medical facilities. Similarly, the ratio of doctors, nurses and
hospitals vis-a-vis population is very less. By this, we can understand that
the people in our couniry do not have the minimum health facilities. |,
therefore, say that when we achieve full coverage of health facilities to all
the people and provide economic security to the people, we will be able to
go a step forward in the direction of reducing the population growth.

Mr. Vice-Chairman, Sir, we are also neglecting our Indian Systems of
Medicine such as Ayurveda, Homeo, Sidha, Unani, Naturopathy, etc., which
were very popular in the olden days. These are also result-oriented
systems. | do not know why our country is neglecting these systems. We
can have good results if we adopt these systems, with Jess budget. This
aspect has to be gone into. | request that the Government should think
about these systems.

Sir, literacy is the main measuring instrument for population growth. No
other aspect can reduce the population as much as literacy. The main
reason for not achieving the desired results in the family welfare
programmes is, illiteracy and inability to bring awareness among the people.
lliteracy, among women, is the main problem. Though it is the women who
should be the forerunners in implementing the family planning programmes,
majority of the women are iliterate. According 1o one survey, one woman
out of four does not have awareness about the birth control methods.
Women in the age group of 13-30 are not able to keep a gap-between the
children under the modern temporary contraceplion methods. In our
country, 65 per cent of the girls get married between the age of 13 and 18,
All these things are happening due to illiteracy: If there were Bleracy and
education among women, they woild have had awareness which would
have brought wonders in the implementation of this programme. The main
example of this is Kerala. Since Kerala has achieved total literacy, 80 per
cent of the girls marry only between the age group of 25 and 30. In this
State. the birth rate is 16.7 per cent, whereas the target set for the country
is 20 per cent. But in Uttar Pradesh, the birth rate is 36.8 per cent, in
Bihar it is 36.2 per cent. By this, we can understand the importance of
education in achieving the desired resulis in the family welfare programme.

Recently, our Government has announced the National Population
Policy. | am constrained to note that even though our country was the first
country to starl a country-wide family planning programme, we have taken
50 years 1o prepare such a policy document. However, | am still glad that,
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at least now, the pclicy has been finalised. This policy contains many
programmes. Some of the programmes worth-mentioning are: reducing the
maternal morlality rate, the infant mortality rate, and keeping the
contraceptive services within the reach of the people; Many incentives have
been incorporated in this. Some of them are: giving rewards 1o
Panchayats and Zila Parishads, continuing Balika Samridhi Yoina, Maternity
Welfare Scheme, Health Insurance Scheme, etc. However, there are some
driwbacks in this also. Women have not been given the desired role and
importance. Women's social and economic empowerment is very essential
for the family welfare programme. But in the National Population Paolicy,
only a passing reference has been made. |, therefore, request the
Government to consider re-examining the policy and give sufficiem
orientation to women, Giving rewards acls as a major curse for women. I
iz mainly because Panchayats and Zia Parishads make use of the poor
people, particularly women, for reaching the targets and geiting rewards.
This is not my view; this is the apprehension expressed by many experts.
Many more apprehensions have been expressed on the policy. Therefore,
Government should examine the apprehansions expressed by the experts on
the Nalional Population Policy. Mr. Vice-Chairman, Sir, Another most
distressing fact is that the BIMARU States -- Bihar, Madhya Pradesh,
Rajasthan and Uttar Pradesh -- contribute the maximum 1o the population
growth of the country. However, their contribution towards the effort at
reducing the population growth is negligible. These four States account B0
per cent of the population growih of the country, while their population is
only 40 per cent of the total population of the country. By this, we can
understand to what extent the family planning programnes are neglected in
these four States. Therefore, a special programme with an iMensified effort
is required in these four States so that the country can think of reducing the
population growth. The role of non-governmental organizations in
implementing the family planning pregrammes and bringing awareness
among the people, is significant. In fact, these organizations can play a
better role than the Government in educating the people on this. |,
therefore, request the Government to give sufficient role to NGOs.

MNow, | come to the 79" Constitution (Amendment) Bill. This Bill, |
think, was introduced in the Rajya Sabha in 1992, This Bill provides for
promotion of the small family norm and making efforts to reduce population
growth. But the important aspect of the Bill is that those who have more
than two children will not be eligble to be elected as Members of
Parliament and State Legislatures. This is a very important espec!, and if
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this can be implemented, the elacted representatives can become the role
mode! for- the people. The Standing Committee on Human Resource
Development has considered this Bill and submitted its report in 1995. In
this report, the Committee has made marly recommendations. It was
recommended that by taking the small family norm as the main aspect, the
popuiation growth should be stabilised at the replacement level and this
should be the main target of the country. The Committes, while fully
supporting the 8ill, felt that every political party should keep the small family
norm ih the Code of Conduct for Members, The Committee has also
recommended that incentives and disincentives should be given for the
people of all sectors, mainly Governmenl employees, ‘eachers,
professionals, private sector, et¢c. But the main recommendation of the
Committee In regard to the eligibility criteria, on the basis of small family
nomn, for being elected to Parliament and State Legislatures, is that the
Government should have wide-ranging consultations with ail political parties
and leaders and arrive at a consensus, and the Bill should be passed.
Unfortunately, this Bill has not seen the light of the day. ! do not know to
what extent the Government had consultations to arrive at a consensus. |
am constrained to say that our Government has not given sufficient
importance to such an important piece of Legislation, If this Biil is passed,
we, the Members of Parliament and State Legislalures, can be thie role
model for the entire population of the country.

" The quastion was proposed.
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DR. A.R. KIDWAI (Dethi}: Mr. Vice-Chairman, ¢ am very happy that this
important subject has come up for discussion. India has a large population.
In spite of having a large number of natural resources and self-sufficiency in
food, it cannot develop and utilise them to bring prosperity to the common
people because it is unable to control its population. With a population of
one billion, the matter has become very urgent and important. Therefore,
the Resolution should be given serious consideration. The policy adopted
for the year 2000 is to get the support of non-government organisations,
corporate sector and industry to promote it as a national campaign. This is
an important subject, and it cannot be delayed any further. In order to
tackie the problem, it has to be dealt with on a national scale, as a national
population movement.
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The policy paper that has been prepared is quile comprehensive and
good, But there are some deficiencies that have to be looked into. In
India, now that we have adopted the Panchaya! system, if we strengthen
the panchayats, charge them with this task, provide them the facilities to
implement this programme and also educate people about this important
subject of population control, | think, it wif provide the most effective
mechanism to promote the population control policies.

But the other aspect that has been neglected is the utilisation of the
maternity and child welfare services. It is the most effective method that
goes directly to the people in the reproductive age. If the family wellare
programmes are linked with the maternity and child welfare services and if
the methods are advised as part ‘of the child welfare and maternity services,
then, it will be the most effective and most acceptable method.

in Bihar, the British Governors had established 28 hospitals, specifically
for maternity and child welfare services. They are defunct and not in use.
But three of these hospitals in Paina were activated with the help of the
Department of Welfare of the Government of India, and, today, they are
producing the best results. Poor people, these who cannot afford, go to
these places. They are the right piaces where these problems can be
tackled. Due to the help available from the Weltare Department in
reactivating the maternity and child welfare programme, these three
hospitals have become- centres of activity. Even the best gynaecologists in
the city gave their free time, and it attracted a ot of peopie. They have
started producing resuits now. Why can the remaining 26 hospitals also not
be reactivated?

Really the best approach and the right approach to provide effective
child welfare and maternity services is to provide them through the child
welfare and maternity programmes in all hospitals, which should be
strengthened. The effect of propaganda and incentives is doubtful. But
every penny spent on strengthening the maternity and child welfare services
will not ondy provide good maternity and child welfare services but will also
make it one of the most effective services to serve the community and to
control the population.

We should not hesitate to infroduce courses on this subject as part of
the school education system or as extra courses so that every young man
and woman should know how it could be done. They should be properly
educated as- part of education on heaith,
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Earlier, a paper on health and hygiene was a compulsory paper in
schools. It is no more so now. Such a compulsory paper is all the more
necessary now, because the people will not only be able to know about
population control, family weffare, but wil also be able to develop their
health, ther capacily to work and avoid diseases, by making up the
deficiencies which they may have, by taking the required nutritional diet,
Therefore, revival of such a compulsory paper at the primary or secondary
stage of education is all the more necessary. The family welfare programme
is a sericus programme, but it cannot be managed by flow of funds alone.
it cannot be managed by propaganda or by giving incentives, which are
generally misused. The programme should be developed on a concrete and
solid basis so that the results are obvious and are beneficial to the people.
| am sure, the Health Minister, who is awara of the intricacles of the
programme, will re-orientate and integrate the famility welfare schemes and
bring the health services closer to the people. I is the only method to
promote family wellare. Thank you. ‘
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SHRIMATI SHABANA AZM! (Nominated): Thank you, Sir, for giving me
this opportunity o speak. | rise in support of the views expressed by
Shrimati Saria Maheshwari. Il is also one of the rare instances when |
support the views expressed by Shri Narendra Mohan. | share his
disappointment, which he expressed in his opening remarks, that only a
marginal number of people are present in the House when we are debaling
and discussing such an important issue. | wonder how this issue will get
the consideratioh 1 déserves, it we have only a very few people present
here. Sir, as a member of the National Commission on Population and as
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the United Nations Ambassador on Population and Development, | want to
make here a few submissions. India was one of the 180 nations who was’
a signatory to the International Conference oh Population and Development
in 1984 in Cairo. As a result of which in October 1987, we came up with a
very good, reproductive child health policy. Unfortunatsly, however, that
policy remainad a closely guarded secret, | am certain that if a survey were
conducted in_Partiament, we would realise that most of the hon. Members
of Parliament had no idea as to what the policy was. | fear, Sir, that the
same situatlon might apply when it comes to the National Population Policy.
After many deliberations and great debates and a lot of thought, we finally
have a very good policy in place. 1 think the Government is serious about
it. The Ministry is serious about it. It is very interesting t0 note that a
couple of days ago, there was a question on population in Parliament. To
my surprise, a very detailed answer was given by the Ministry which is the
opposite of most of the answers glven. | congratulate the Ministry. | share
the view that they are concerned about it. But, Sir, no policy can be
effectiva if it remains as a good policy only on paper. We have to make
sure that the mechanisms of implementation are put In place and that is the
question that | need to put. First of all, this policy needs to be
congratulated on the fact that it has done away with disincentives, It has,
instead, focused on empowerment of women; improving the quality of care;
bringing awareness on spacing of children; involving male paricipation and
many other things. Today, when we are saying that this Population Policy
will not become a reality in ow country until and unless we make it a
people's campaign, it is extremely important that we, as Members of
Parliament, first internalise what this policy is aboutl. | think we have not
internalised it. That is expressed in the fact that we still use the word
‘control' when we are talking about population stabilisation, we are still
talking about disincentives. Time and again, the question of disincentives
comes up. What | would like to ask the hon. Minister is this. What is the
Government's view when States take up a position on disincentives which is
different from that expressed in the National Population Pclicy. It is very
unfortunate that States like Madhya Pradesh already have legislations which
say that people will be barred from standing in elections at the Panchayat
level it they have more than two children after January 2001. Himachal -
Pradesh and Rajasthan have already endorsed it. ) think this is a very sad
state of affairs. Firstly, it is in conflict with the fresh National Population
Policy. Secondly, | think such a measure violates the Constitution and is
against the rights of women, R is evident that in our society women do not
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decide the number of children they are going to have., They have absolutely
no say in this matter. By insisting on a legislation like that, you are further
denying women an opportunity to get into politics. On the one hand, we
are Jlalking about empowerment of women and on the other hand, we are
putting into place & legislation which Is going to further disallow women
from participating in the political process. So this is a very, very disturbing
element that has been expressed by certain States. | wish to know as to
what the Centre is going to do since this is in conflict with the policy that
the Centre has announced.

When it comes to the policy, as expressed on paper, it is good; it
stresses on quality of service, safe motherhood, controfling infant mortality
and maternal mortality, male participation, creating awareness on the
advantage of spacing children, having a smal family and so on. But how is
it going to happen? At what level is it going to happen? At the micro level,
what do we intend to do about it?7 Much has been said about using the
Panchayats and much has been said as to how the Panchayats and Zilla
Parishads will be involved; how the ANMs will be involved; how the primary
health centres will be involved. The fact was that when independent
surveys were conducted, it had been tound differant. The ANMSs simply do
not have the means of reaching the far-flung areas because they have no
means of transport. Very often, they don't have the basic essential drugs
that are required. On the other hand, the recipients say that they cannot
use the primaty sub-centres because they don't even know when they are
open; they open them at any time. So, at the micro leve!, there are all
these considerations. There is also a distrust among the people. | was
recently in a village where | asked an ANM: “What has been her
experience?" She said, "One of the most successtul programmes has been
the polio immunisation programme and even in that programme, there is
such a distrust of Government services that when two times the
Government officers came forward with the programme, they welcomed it,
but the third time there was this feeling of distrust. anfR €@ = & fs any
TR-AN IR ory 7 @ & R I B @ 7 % www 1w A 7o B wnfin o
aa & lmmmm%ﬁwaﬂta\mmmmﬂﬂqﬁﬁﬁ
T w¥, 39 W o QA1 98 aoi #1

IEt aF AT WaEs I WA &, it Is a crime shame that the number of
women who die of pregnancy-related diseases, of pregnancy-related issues,
in one week in India is more than in all of Europe in a whole year. In actual
lerms, the experts in the fields have said that 70 per cent of these deaths
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are entirely preventable by taking very small measures such as*giving them.
tetanus shots, making sure that they get iron tablets for controlling their
anemia, and giving them pre-nalal and post-natal care. These are entirely
preventable things. Now, unfortunately, in our country, this is not an
emotive issue; the death of mothers during pregnancy is not an emotional
issue. If this is not an emotional issue, then what else should become an
emotional issue? Shall | take the same statistics and give it to you in
another way? The number of women who die in one year in India due to
pregnancy-related issues would be the same if we had 300 airplane crashes
a year. Can you imagine if this is what we were to give in the newspapers,
then the entire Government would fall? So, when it comes to women and
their health, nobody makes it an emotive issue. Unless it becomes an
emotive issue, it will not become a people's campaign; it will not become
internalised amongst us. That is why health and, particularly, women's
health, has to be put on the agenda. Now, there are views expressed
constantly thal we have to control the total fertility rate, that we have to
somehow or the other bring down the total fertility rate. And often enough,
China is given as an example. Firstly, we are a different Government from
China and, of course, we cannot have that kind of controls that China has.
And in spite of that, you have to understand that there is this feeling that if
you can somehcw bring down the total fertiity rate, then, you are
automatically going to reduce poverty. But then let us look at the figures:
let us look at a country like Bangladesh which has reduced its. tbtal fertility
rate by half in the last 10 years, and yet it continues to be amongst the
poorest countries in the world. Unless China had not invested
simultaneously in the social sector, invested in education, invested in the
health sector, it would not have had the kind of achievement that it has
now. So we have to make a simultaneous invesiment in the social sector.
Sir, it is true that on 11™ May, the population of india became 1 billion
which means that every sixth person in the world is an Indian

This rings alarm bells in us. We look upon it like a time-bomb ticking
away and, of course, the reaction is that somehow or the other we have to
control this. This is a dangerous view-point. What we are saying and what
the National Policy on Population is saying is that there has to be a muiti-
pronged approach towards the population problem. Disincentives and
controls are not going to work. They haven't worked in any other country.
We have the best examples in our own country within the States of Kerala,
Tamil Nadu and Goa. Let us ook at those examples and follow those
examples. Let us nol keep talkking about controls @ or disincentives.
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Let us also understand that therg is an inbuilt momentum, at the moment.
There. are 240 million people in the age group of 10-24 and if they have
even one child each, which they have the right to, we are still not going to
be able to stabilise our population at the rate at which we want to. Thatl is
why it-is important that we have this multi-pronged attack on this issue, we
understand it in all its complexity and, absolutely, do not allow talks on
disincentives and, particularly, the view that people will be debarred from
standing for elections if they have more than two children.
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5.00 P.M,
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SHRI FALI S. NARIMAN (Nominated): Mr. VIce-Chalrman. Sir, thank
you for having given me an opportunity to speak on this Resolution. | would
fike to add my small voice to the very big problem highlighted in Mr. Rama
Muni Reddy's Resolution. It comes not a day too late, We all know that
we have 16% of the world's population, and that our cwrent annual
increase in population is 15.5 miions -- alarmingly high and large enough
1o neutralise all our efferts to conserve our scarce rescurces and to improve
the economy of the country. In fact, Sir, alt the problems we have been
discussing in this House are most intrinsically connected with population,
namely, law and order cor rather the breakdown of law and order, problem of
unemployment, of health, problems arising oul of disinvestment, etc.; the
knk factor in each of them is number. We must tackle this squarely, not
hypocritically.  Sir, | believe we must get out of the guilty complex induced
by the internal Emergency of June 1975 when coercive family planning
policies were pursued. Since then no Government, no politician has been
able to look family planning directly in the tace. Even the Ministry of Family
Planning was renamed, so as not 10 cause offence as the Ministry of Family
Weltare. The only good thing during the Emergency was that during this
period, power was laken by the Centre to add the subject of Family
Pianning in the Concurrent List.

It shows the prominence of Parflament and of the Central Government
over that of the States in framing of policies and in framing of laws.
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| do not subscribe to the popular belief that population is a directly
targetable goal. The exhortation 1o us to restrict ourselves to two children,
handling around a fiberal supply of condoms and setting sterilisation targets
for officials, | believe, is only tackling the problem at its periphery.

Population stabilisation is & derived benefil. It is achieved only when a
certain number of primary goals are met. The primary goals are education,
heallth and female empowerment. Making progress in these social indicators
~ is difficult but always worth trying. | believe this is our only hope.

Our Constitution was framed at a time when our population was 350
million, and we expected to solve the problems of backwardness in ten
years, Despite the facl thal we are in the sixth decade of our Constitution
now, we find that we are worse off than when we started.

Population control became a dirty word after the 1975 Emergency, and
no one wished to look at it for twenty-five years, Meanwhile, our numbers
grew. The amount we spent on education and health was hopelessly and
woefully inadequate. It is still woefully inadequate. A few months ago, it
was proudly proclaimed that the billionth baby was born in India. There
were pictures in the newspapers and a lot of media hype, as if it was &
matier of celebration. In the game of cricket, bowlers do not celebrate their
success by the number of runs given away, but by the number of wickets
taken. | would suggest that we should do likewise: not call for celebraticns
for increasing numbers, but call for firm steps to contain such increase.

SHRI N, K. P. SALVE: Mr. Nariman, how can we count the unborn
children?

SHRI FALI S. NARIMAN: What are these sleps for containing this
increase? They have been stated in the National Population Policy of 2000.
| entirely agree with all the Hon. Members who have spoken that this is the
Policy that we must follow. We may have our own views about stabilising
the population. But a whole series of experts have looked into it and
formulated it. The better thing is to follow it and to implement it. We have
only hard options. The Naticnal Population Policy says that even if it is fully
implemented, we can expect a population of 110 crores by 2010, instead of
1186 crores projected by the Technical Group on Population.
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The NPP states that the population growth continues 1o be high for two
main factors. There is a large size of the population in the reproductive
age group. The estimated contribution is as high as 57 per cent. R is
stated that it is imperative that this reproductive age group adopts, without
further delay and exception, what | would call, the smafl family norm
because 45 per cent of the population kicrease is contributed by births
above two children per family. This requires meaningful education,
particularty, meaningful primary education. | am happy to see the answer to
today's Staired Question No.200, which says:

*in the area of basic education, i is proposed by the
Government to set up privately run or private managed primary
schools for children up to the age of 14 or 15 by stimulating the
corporate sector tq provide the mid-day meals, text-books etc.”

But | urge upon the Minister; the less the proposals we have, the
better: the more the action on these proposals, the better, Let us slart
some primary schoois on that basis so that the implementation of the
National Population Policy becomes immediately meaningful.

The second reason given in the NPP is that 50 per cent of the girls
marry below the age of 18, the minimum age for marrlage, which results in
a typically reproductive pattem of too early, toc frequent and 100 many.
This shows that our mind-set needs to be changed, particularty in rural
areas, There shoukd be awareness, what needs to be done Is
empowerment of women. | think universal access 1o family planning and
empowerment of wornen are two of the comerstones of stabilising our
population.

.

Looking at the National Population Police, | find that three types of
cbjectives have been mentioned. They are immediate abjectives, medium-
term objectives and long-term objectives. | omit the long-term objectives
because, they say, in the long-term, we are dead. The period for the long-
term objectives Is 2045 A.D. years. Short-term and medium term objectives
that are formuilated require funding. Programmes and projecls are based on
terms of adequate funding. While other countries spend 7 to 15 per cent of
the G.D.P., in Indla we spend less than 3 per cent. In order 1o
implement immediately the Action Plan, which' the Population Policy sets
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out, it 1§ necessary to double the Annual Budget of the Department of
Family Welfare fo enable the Government to address the shortfall in
unmatched needs for health care, infrastructure services and suppties.
Although this policy was formulated in February, we have not yel heard
whether the Finance Minister endorses this or not. | do not think it is too
much to ask whether he could possibly double the Annual Budget. In fact, if
existing priorities do not permit even the imposition of a health cess, | do
not know how it would be possible to implement them. 1 do not see any
reason why this cannot be done so that the viable needs and deficiences in
various services, including contraceptive services, health infrastructure,
including specialists and trained manpower, do not go unmet.

One positive recommendation that the National Population Policy has
come up with is that the number of seats in the Lok Sabha and the Rajya
Sabha based on the 1971 census and which are frozen till 2001, be kept
frozen till 2026. That is good, but it is not good enough. The Government
must enlist the help of more NGOs, activate them, support, them to spread
the ideals of lower population growth. All our successes, all our targets of
production in the agricuttural and industrial sphere, are over-shadowed by
this enormous problem of over-growth of population which, after it has
grown, is not provided with adequate means to sustain itself either in the
form of health benefits or education. We are reproducing illiteracy and
poverty faster than our capacity to contain these evils. | believe that no
financial outlay is too-great if it helps to stabilise our population. That is the
only way to improve. Qur position in the United Nations Human
Development Index is stili at such a low level, even when compared with
other developing countries of the world.

Yesterday, we all expressed our concern about the bomb blasts
throughout the country. | feel that we are sitting on an enormous time-
bomb ourselves and no one but ourselves can help to defuse it. | am
alarmed at one billion. So are many rmany thousands of people. But my
point is that we have the means 1o meet the problem. We have the
intellect, we have the capacity, we have the ability, but the nation requires
not only leadership, but drive and dedication and a total lack of hypocrisy
when dealing with the problem. | believe, the political wil is the essence.
All political parties have 1o do more -- not say more -- in order to contain
our population growth. Thank you,

SRR S &R areTe (JoRUF) @RI Suwens wEd, TRt @
HAGE gt o ¥ & ol 59 Jwd gY 39 4 UP §ga TR wwen w1 kit @
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SHR! S. VIDUTHALAI VIRUMBI (Tamil Nadu}: Mr. Vice-Chairman, Sir,
today we are discussing about the population growth which has become
difficult to control not only in our sub-continent, but throughout the globe.
Before | discuss about the Resoclution that is listed in the agenda, | want
to mention about the then Health Minister, Dr. Chandrashekhar, our
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Dr.C.P. Thakur's predecessor; not immediate predecessor, some 40 years
ago, he was the Health and Family Welfare Minister. He fold us, “In case
India failed to control the population growth, we may have.{o face so many
problems in several sectors.® Sir, we have to bow and respect him for the.
vigion he possessed. Instead of me, if late lamented Member of this august
House, Dr. Aram ...... were to speak on this subject, he would have thrown
better light. Sir, if we are able to achieve the target in this matter, most of
the other problems that we are confronted with today would be solved. In
india today, we have 2.4 per cent of the land area of the globe. At the
same time, 16 per cent of the global population are Indians, living in India.
The popuiation addition is between 18 milion and 19 million. Every year,
that is being added. Today, akready we are facing the problem not only with
crude birth but also with unreported poputation in slums and other areas.
We do not take that into account. That is unrelated population. Together
with the crude birth, unrelated population, we have the burden of illegal
migration. We are reaily confronted with the fact that the growth rate of
work force is actually more than the growth rate of employment because in
the 70s and BQs, we could not control the population. When they have
become adults, we are facing the problem now. Even though the gap is
being reduced, the rate of growth of work force is 2.4 per cent whereas the
rate of growth of employment, at the maximum, is 2.2 per cent, the public
and the private sectors put together. Here, | would like to compare our
country with China because that is also a country with a vast population like
us. From 1987 to 1996, the growth rate of their population was 1.5 per
cent. But the growth rate of work farce there was 2.2 per cent. Therefore,
they are able to cope with the unemployment problem. It does not mean
that there is no unemployment. As already stated two days back, to cope
with unemployment, in the 1993 Asia-Pacific Conference, there was a
resolution adopted on the open economy system, that is, market forces.
The Government of China agreed to the open economy system and signed
the resolution. They have accepted the open economy system. In practice,
they have deone the economic reforms, fiscal reforms, monetary reforms,
since 1974 itself, We are late in the sense that we have started it only in
the 90s.

After 20 years, our population will be added further by 330 million.
That is the present situation as per estimates. Now, already, 320 million
people consume less than 80 per cent of their energy required. In other
words, | can say, 320 milion people or 32 crore people are in the
parameters of 'food insecure’. This is the situation.
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Sir, when this is s0, the word situation, the global situation, is also Nt
rosy.
THE MINISTER OF STATE IN THE MINISTRY OF PARL AMENTARY

AFFAIRS (SHR! . RAJAGCOPAL): We can see the global situation later, Sir,
It is 5.30 p.m. now.

3HR! 5. VIDUTHALA) VIRUMEI: Yes, Okay

Foyermee (oft e wedl) : 3w waE W oael gut 18 s, 2000 @) o)
Tt | afg e @ el RBatE 7 e, 2000 & wman 11 v @w ¥ fag
wufie ot o & C

The House then adjourned at thirty minutss past five of the clock il
eleven of the clock on Monday, the 7" August, 2000
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